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of West Bengal and Bihar, probably ihe same
thing may be true in Karnataka case also—
then, the Central Government really cannot b,
blamed for that.

MR. CHAIRMAN: The question is: Is
there any monitoring system with regard to
the matching of transmission system with the
generation system? That is th, point which
Mr. Gurupadaswamy wanted to know.

SHRr VASANT SATHE: Sir, ther- is a
regular monitoring system and the Central
Electricity Authority has been monitoring all
this and helping the State Electricity Boards
to solve these problems of transmission.

SHRI M. S. GURUPADASWAMY: Are
you satisfied with the situation?

SHRI VASANT SATHE: I am not sat-
isfied. You can never be satisfied. You have
to persuade the State Electricity Boards to
come up to the required level.

MR. CHAIRMAN: Mr. Suraj Prasad.
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MR. CHAIRMAN: Question does not

arise. Next question. Mr. B. Satyanarayan
Reddy.

Capacity utilisation of various Units of
the Cement Corporation of India

*62. SHRI B. SATYANARAYAN RE-
DDY: Will the Minister of INDUSTRY be
pleased to state:

(a) the total output of various units under
the Cement Corporation of India during the
year 1985-86; and

(b) the capacity utilisation of various units
of the Cement Corporation of India during the
last three years?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF IN-
DUSTRY (PROF. K. K. TEWARY): (a)
and (b) A statement is laid on the Tabls of the
House.

Statement

(a) The total output of various units of the
Cement Corporation of India Limited during
the year 1985-86 was 19. 72 lakh tonnes.

(b) The capacity utilisation of various units
of Cement Corporation of India during the
last three years was as follows: —

(°{, Capacity utilisation)
1983-84 1984-85 1985-86

(1) M-undhur
(2) Kurkunta .
(3) Bokajan
(4) Rajban

(5) Nayagaon
(6) Akaltara
(7) Yerragunila
(8) Charkhi Dadri
(9) Adilahad

98 95 95
94 92 79
84 g9 87
94 94 83
80 81 64
76 70 66
. . 78 . 69 63
12 105 78
38 58 59
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SHRI B. SATYANARAYAN REDDY: Sir,
the Minister has in his reply stated that the
total out put of various units ot the Cement
Corporation of India Ltd. during the year
1985-86 was 19. 72 lakh tonnes. He has also
given figures of the capacity utilisation of
various units. For 1983-84 the total capacity
utilisation wag 754 lakh tonnes. For 1984-1985
it was 752 lakh tonnes. Then for 1985-1986 it
was 614 lakh tonnes. As regards item No. 9,
Adilabad, for 1983-84 it has been shown os 38
lakh tonnes, 1984-85—58 lakh tonnes and for
1985-86 — 59 lakh tonnes. I would like to
know what are the main reasons for the low
capacity utilisation by various units?

PROF. K. K. TEWARY: As regards
Adilabad unit in Andhra Pradesh, it had some
problems specially shortage of wagons supply
and shortage of coal supply. Over anil above
that, the real problem was labour problem. So
owing to thesa reasons there has been
shortfall' in the production and efforts are
being made to improve the situation.

MR. CHAIRMAN: Second supplementary.

SHRI B. SATYANARAYAN REDDY:
The Minister has answered only with regard
to item No. 9 Adilabad, but I have asked
about othe, units also the reasons for the low
capacity utilisation. I would like to know
from the Minister, what con-cerete steps he
will take in future to improve ihe situation?

MR. CHAIRMAN: You must address
some specific unit. For instance, if you say in
Mandhar...

SHRI B. SATYANARAYAN REDDY:
Mr. Chairman, Sir, kindly bear with me. I
have given the total figures for lo>v capacity
utilisation for 1983-84, 1984-85 and 1985-
86.

MR.. CHAIRMAN: I am sorry, you have
not read the answer properly, It is the
percentage capacity utilisation, not in tonnes.
I don't think you have understood the answer.
Now, Mr. Matto. Where the answer given is
in percentage,, you are talking in tonnes.

[2 MAR. 1987]
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SHRI GHULAM RASOOL MATTO:
Mr. Chairman, Sir, the Prime Minister, in his
Budget Speech has categorically stated that
cement has become a buyers' market and not
sellers market. He has also announced certain
concessions in the Budget proposals day
before yesterday. I would like to know from
the hon. Minister whether he will consider
and take up the issue of finishing up the levy
and non-levy cement price differential so that
the production goes up and the prices are
levelled and the cement factories do not suffer
any losses or loss of production, because the
figures for 1985-86 have already been low in
respeet of the public sector undertakings and
with respect to the entire industry itself, there
is a glut.

PROF. K. K. TEWARY: Sir, although
this point does not come under the De
partment of Public Enterprises because
this is a policy matter and it is being
dealt with by Industrial Development
Department, 1 can inform the House
that as of now, Government has no proposal
to reconsider its policy regarding the levy and
non-levy cement because that will lead to
certain amount of distortion in the market.
Thetefore, Government proposes to continue
with the present policy.

PROF. B. RAMCHANDRA, RAO:

Sir, if we take the aavrage of the capacity
utilisation in terms of percentage, the
percentage performance in 1985-86 has been
less when compared to the percentage
performance of 1984-85. Is there any special
reasons for the production or the capacity
utilisation being less during 1985-86
compared to the earlier years? If so, what are
the reasons? Will the Minister be able, to tell
me whether if is due to lack of wago,
facilities only or whether it is due to lack of
raw materials Iike limestone, coal, gypsum
etc. which are very essentia] for a cement
plant?

PROF. K. K. TEWARY: Sir, I have already
informed the hon. Members that there has
been a downward trend <n the overall
utilisation capacity of Cement Corporation
and reasons for this low utilisation to capacity
differ from unit to unit. So, in certain units
because of difficult
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availability of raw materials or low quality of
raw materials, there has been a shortfall and
in overall context, I can say that besides)
these factors, for example, shortage of power
in many units has been the reason, specially in
the State of Karnataka and Himachal Pradesh
where powercuts have beea rather severe. So,
that is one of the important factors. Then
other factors, as I informed the hon. House
were lack of easy availability of wagons and
so on and in this, I will also include a certain
degree of lackadaisical performance of the
management. That was also responsible. So
all steps have been taken to improve the
situation and fortunately, things have started
looking up.

MR. CHAIRMAN: Mr. Minister, your
answer is inadequate. You must understand
the thrust of the question. The thrust of the
question is, in 1984-85, there was a certain
percentage performance. la 1985-86 except in
the first item, in all other items, there is a
shortfall. You see, in earlier years and in the
next year, there is a shortfall completely in
everyone of these things. Is there any
common cause which brought about this o>r
is it the advantageous circumstances in every
one of thes, things? Did you see that?

PROF. K. K. TEWARY: Yes, Sir. Sir, 1
would like to inform the House that
Government was seizedwith this overall
deterioration in the working of Cement
Corporation of India. It was for this reason
that a High-Powered Committee was
appointed to go into all these aspects and the
Committee ha, submitted an interim) report
and on the interim report, various steps have
been taken, including appointment of a new
C. M. D. and many other steps, for example
restructuring. And many othe, steps as, for
example, restructuring of administrative set-
up, modernisation, cost reduction, inventory
control, ali these measures, are being taken.
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SHRI M. PALANIYANDI: The Minister
has said that because of the labour trouble it is
not possible for them to have capacity
utilisation. I want to know whether the
Government implemented all ths arbitration
awards.
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PROF. IC. K. TEWWARY; The question
was rather vague. I would like to be
clarified.

PROF. M. PALANIYANDI: In some
public sector undertakings they have not
implemented the arbitration awards properly
and only because of that there has arisen the
labour trouble.

PROF. K. K. TEWARY: I think you
will also agree with me that for this
broad question, sweeping question, 1 need
a separate notice.

MR. CHAIRMAN: You invited the
trouble. You said because of the labour
trouble it is not there.

SHRI VITHALBHAI MOTIRAM PATEL:
Of the nine units which are the units making
profits and which are the units making losses
and what are the total profits and losseg of the
Cement Corporation of India?

PROF. K. K. TEWARY: As is clear from
my reply, th. overall loss in thei Cement
Corporation of India during 1983-84 was
about Rs. 1 crore: in 1985-86 it rose to Rs. 12
crores and in 1986-87 it may come to Rs. 18
crores. This is th© overall loss suffered by the
Cement Corporation of India. We are trying to
improve the situation so that we could cut on
the losses.

SHRI ALADI ARUNA alias V. ARU-
NACHALAM: Thanks to th, policy of the
Government, there is availability of cement in
the open market. There is no difference of
opinion on that. There is increased production.
But Sir, certain units in the cement industry
which are making profits and paying
dividends to the shareholders are getting
concessions from the Government because
you are giving concessions to the sick units. |
would like to know whether the Government
is aware of this fraud committed in the name
of the sick units. Will the Government come
forward to tak. action against those units
which are making profits and yet which are
getting Excise duty concessions from ihe
Government?

[2 MAR. 1987 ]
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MR. CHAIRMAN: No. The quesion is not
relevant. Yes, next Question. Question No.
63. Mr. Kalpnath Rai.

New Drug Policy

*63. SHRI KALPNATH RAI f
SHRI MAHENDRA PRASAD:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government have formulated
a new drug policy recently;

(b) if so, what are the details thereof;

(c) whether the new drug policy contains
any special provisions in respect of essential
life saving drugs; and

(d) if so, what are the details in this
regard?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INDUSTRY (SHRI R. K. IAI-
CHANDRA SINGH): (a) and (bj Government
have announced certain measure! for
rationalisation, quality control and growth of
pharmaceutical industry in the country in
December; 1986. A copy of the measures is
enclosed [See Appendix CXLI, Annexure No.
16].

(c) and (d) The new measures aim at
ensuring abundant availability on a conti-
nuous basis at reasonable prices of essential
life-saving prophylactic medicines of good
quality.

SHRI KALPNATH RAI: Sir, 1 would
like to know whether it is a fact that the
price decontrol has been proposed to be
extended in the policy statement. I would
also like to know from the honourable
Minister how the prices of medicines will
be maintained or reasonably increased
while in the past the prices of medicines
exempted from price control went up
by a hundred to 300 per cent and even 500
per cent in some cases.

*{The question was actually a-ked on the
floor of the House by Shri Kalpnath Rai.



